1 TEM NO. 58 COURT NO. 1 SECTI ON X'V

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS

CONTEMPT PETITION (C) NO. 415 OF 2003 IN Civil Appeal 2470/1998

MAHARI SHI DAYANAND COOP. GR. H. SCCI ETY LTD Petitioner(s)
VERSUS
ANI L BAI ZAL & ORS. Respondent ( s)

(Wth appl n(s) seeking further tine for conmpliance of order dt.20.2.2008, perm ssion to pl ace
addl . documents on record, Intervention/Ilnpleadnent, permssion to file affidavit)
(for final disposal)

Date: 31/07/2009 This Petition was called on for hearing today.

CORAM :
HON BLE THE CHI EF JUSTI CE
HON BLE MR JUSTI CE P. SATHASI VAM

For Petitioner(s) M. P.N. Lekhi, Sr.Adv.
M. Sudhir Kumar Gupta, Adv.
M. Mani sh Gupta, Adv.

M's Rachna Gupta , Adv

For Respondent (s) M. A Sharan, Sr.Adv.
M . Vi shnu B. Saharya, Adv.
for MS Saharya & Co., Advs.

M.S WA Qadri, Adv.
Ms. Gunwant Dara, Adv.
For Ms. Anil Katiyar, Adv.

M. V.K Vermm , Adv

Ms. S. Janani, Adv.

UPON hearing counsel the Court made the follow ng

CRDER

Li st after four weeks.



(G V. Ranana) (Veera Vernma)
Court Master Court Master



